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New Delhf, dated this the 11th December,

ION'BLE MR. S.R: ADIGE, VICE CHRIRMAN (2)
HON'RLE DR. A. VEDAVALLI. MEMBER (J)

Tamdish Sinah,

S/0 Shri Khnashi Res,

tf~nse Ng. 1258, Ariun Nagar,
Gali Nc. &5, Gurgaon {(Haryana)

[

? Rambir Singh,
S/¢ Shri Jhaman Singh,
Vill, Karari, Near Nangloi, Delhi.
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2000

3. Dulichand,
S/n Shri Giani Ram,
vill. Kandri, Dist. Gurgaon, Haryana.
4 Tagar Singh,
R/c Nangal R=i,
Maw Nelhi. .. Applicants
(By Advecate: Shri Yogesh Sharma)
Yarsus
1. nicn of India through
its Secretarvy, :
Ministry of Defence, South Block,
New Delhi.
2. Commandant,
Central Ordnance Depot,
Delhi Cantt. .
New Dalhi-110010. .. Respondents

[N

{By Advocate: Shri Madhav Panikar)

ORDER _{Oral)

MR. S.BR. ADTGE,. VO {3}

Heard both sidees,

2. It i

n

representaticn dated 15.11.99 {Annexure A) is

stated to be pending before Respondents.

(48]
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N
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not denied that applicants'

still




A%

0.4, is disposed of with a direction to respondents
te censider applicant’s aforesaid representation in
the light of the Tribunal's order dated 10.12.96 in
0.2 Ne. 3129/9%1 Bishambar & Others Ve. Union of

Tndia 5% Anr. and nass a detailed and speaking order

"~
-t

accerdance with the aforesaid crder as well as

[y

rales and instructions on the subject within 8 weeks

from the date of receipt of a copy of this crder.

2 Tf£ annlicants are similarly situated to
those in Bishambar's case {supra) they shall be
entitled +o all the benefits extended to Bishamber &
Othereg with effect from the date those benefits were

avtandad to RBishamber and others.
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.A. is disposed of accordingly. No

cngts.,
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